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Arrears of N.F.L. Outstanding Against
the Dealers

10280. SHRI MANIK RAO HODLYA
GAVIT: Will the Minister of AGRICULTURE
be pleased to state:

(a) the amount of arrears of National
Fertilisers Limited outstanding against its
dealers as on 31st March, 1990 and its
agent-wise break-up;

(b) the loss of interest being suffered by
the Company due to non-recovery of these
arrears;

(c) whether there is any proposal to
charge interest on the large amounts of
arrears outstanding against the dealers; and

(d) if not, the reasons therefor?

THE DEPUTY PRIME MINISTER AND
MINISTER OF AGRICULTURE (SHRIDEVI
LAL): (a) and (b). National Fertilisers Limited
has more than one thousand dealers of
fertilisers operating in many States. The
accounts of the Company for the year 1989-
90 are still being compiled and audited. As
such, details asked for are not available at
present.

(c) and (d). No recovery of interest for
delays, if any, on payment by dealers is
claimed since the terms of sale do not pro-
vide for the same. For abnormal delays in
payments involving recovery action through
court, interest is being claimed.

Expenditure Incurred on Haj Pilgrims
10821. KUMARIUMABHARTI: Willthe
Ministerof EXTERNAL AFFAIRS be pleased

to state:

(a) the amount of assistance provided
by Government in fare to each Haj Pilgrim;
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(b) the per capita expenditure incurred
by Government for lodging and boarding
arrangements of these pilgrims;

(c) the total amount spent by Govern-
ment on Haj Pilgrims on various assistance
and facilities provided during the last two
years; and

(d) whether annual income of such
pilgrims are taken into account while provid-
ing these facilities to them or all pilgrims are
treated equally?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI LK. GUJRAL): (a) The assis-
tance provided by the Government during
1989 for Haj pilgrims by ship is estimated at
Rs. 2483 per pilgrim; however, no specific
subsidy has been provided by the Govern-
ment in the air fares of the Haj pilgrims.

(b) Nil.

(¢) The total amount spent by the
Government excluding the subsidy for the
ship fares, during Haj 1988 and Haj 1989 is
estimated at Rs. 62.4 lakhs.

(d) Services are extended equally to all
pilgrims, without any discrimination on
grounds of income or any other basis.

Setting up of Electronic Telephone
Exchange at Pukhrayan

10282. SHRI KESHRI LAL: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether STD service, which was
available earlier to the general public has
been withdrawn now at Tehsil headquarters
of Kanpur Dehat;

(b) if so, the reasons therefor;

(c) the reasons for not setting up an
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electronictelephoneexchz;nge at Pukhrayan;
and

(d) the time by which electronic ex-
changes are proposed to be set up at each
Tehsil headquarter and if not the reasons
therefar? '

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
JANESHWAR MISHRA): (a) S.T.D. service
was not available to the general public from
any of the Tehsil Headquarters of Kanpur-
Dehat.

{(b) Does not arise in views of (a) above.

(c) Theinstallation work of an electronic
exchange at Pukhrayan is in progress.

(d) Electronic exchange are proposed
to be set up at each Tehsil headquarter of
Kanpur Dehat progressively during the 8th
plan period subject to the availability of
equipment.

[English)

Setting up of International Subscribers
Dialling Facility Counters

10283. SHRI PRATAPRAO B.
BHOSALE: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether some counters have been
set up in country where International Sub-
scribers Dialling facility is available;

(b) if so, the names of the places
district-wise as on 30 April, 1990 withcharges
fixed for such facility;

(c) whether Government propose to set
up more such counters during current year

as well as the next two years;

(d) if so, the names of places selected,
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district-wise and year-wise and if not, the
reasons therefor;

(e) whether such counters have also
been set up in private premises; and

{f) it so, the details of formalities re-
quired to be provided for such counters
alongwith commission paid to such private
premises owners?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir; Tele-
com Centres have been set up in the country
where telecom facilities including Subscriber
Trunk Dialling (STD) and International Sub-
scriber Dialling (ISD) facilities are made
available to the public.

{b) The Telecom Centres have been
opened mainly in the State Capitals, major
cities and some District headquarters. A list
af such places where Telecom Centres have
been opened is attached in the Statement
below. Normal STD/SD call charges are
levied along with a PCO fee.

(c) Yes, Sir, more such Telcom Centres
are proposed to be set up in the next two
years.

{d) Itis proposedto cover allthe remain-
ing District headquarters in the next two
years.

(e) Yes, Sir.

(f) Where such Telecom Centres are
opened in private premises, the rentals are
paid for the accommodation as fixed by a
Committee. Howaver two Telecom Centres
have been setup in Bombay in private prem-
ises by private persons on an experimental
basis. The formalities required 1o be com-
pleted experimental basis. The formalities
required to be completed nd the commission
payable to the agency in such cases have



